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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Ac& 1961)+ + + + +

NOTIFICATION

No: % KWh of 2025/RG/LP Dated it .09.2025

Provisional admission as an Advocate1 granted under the

Advocates Act, 1961 in favour of:

Mr. Tariq Ahmad Khan
S/O Gull Zaman Khan
R/O Panzgam Pati Reddi, Tehsil Kralpora, District Kupwara

Vide Notification No. 2092 of 2025/RG/LP Dated 18.06.2025 has been

declared as Absolute/Final.

By Order

fC)

(M6hammad Yasin B\ei/gb)

Regi}{rar listra

CbS Rgn:L /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tariq Ahmad Khan, Advocate

. .....for information and necessary action.

a
() r

inistrafiion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ B.*qf ,f2025/RG/LP Dated lk .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ubaid Gull Ganie
S/O Ghulam Mohmmad Ganie
R/O Bindoo Zalangam, Tehsil Kokernag, District Anantnag

Vide Notification No. 2094 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

leigh)’ohanMIYas
inistl Lon

GbbIns- Qts /RG/LP Dated:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag .

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ubaid Gull Ganie, Advocate

. .....for information and necessary action.

aC

egjstrar Adminis1 n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No: 29 qb of 2025/RG/LP DatedJ£ .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Pir Baseer Ullah
S/O Pir Ghulam Nabi
R/O Dar Mohalla, Nigeen Bagh, Tehsil & District Srinagar

Vide Notification No. 908 of 2024/RG/LP Dated 30.05.2024 has been
declared as Absolute/Final.

By Order

bhammad YasiFBeigh)
,trar Administration

N., GOSSO-S7/RG/LP D,t,d, Ie-Dq-

Copy forwarded to the: -
1

2
3.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
cpc, e_courts HiJh Court of J&K and Ladakh, Srinagar for uploading on
the official website.
incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Pir Baseer Ullah, Advocate

. .for information and necessary action.

4
5.

<S<%\
ah
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: \Gq k of 2025/RG/LP Dated \\ .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Javeed Ahmad Navoo
S/O Wali Mohammad Navoo
R/O Tangpora War Mohalla, Tehsil Pattan, District Baramulla.

Vide Notification No. 749 Dated 19.09.2019 has been declared as

Absolute/Final .

By Order

asin Beigalnlna
AdministraRegt

GEaR\- aa /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In<,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Javeed Ahmad Navoo, Advocate

. ..... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No: Bb\\3 of 2025/RG/LP Dated it .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rafia Rafeeq
D/O Peer Najam Ud din
R/O Qasba Khull, Bungam
District Kulgam

Tehsi I D.H. Pura Damhal Hanjipora

Vide Notification No. 67 of 2024/RG/LP Dated 20.02.2024 has been
declared as Absolute/Final.

By Order

A:\jr
’asin Beigh)( itoham

Registrar4dminist] 11

qjzozfN„ GbqQI Jak /RG/LP Dated.

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rafia Rafeeq, Advocate

. .....for information and necessary action.

Iraq: if
LonminisF
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No, Bbq& of 2025/RG/LP Dated it .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Saqib Rasool
S/O Ghulam Rasool Lone
R/O Hadipora, Rafiabad Lone Mohalla, Tehsil Watergam, District
Baramulla

Vide Notification No. 2087 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order a
Beigh)

r)
(Moham 'fasin
Registrar JVminis

€bjql-G\@\vRG/tp Dated

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Saqib Rasool, Advocate

. .....for information and necessary action.

%IR#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No: 3.=\qq of 2025/RG/LP Dated \k .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sheikh Mudasir Amin
S/O Sheikh Mohd Amin
R/O Sadiwara, Tehsil Dooru, District Anantnag

Vide Notification No. 22 Dated 05.04.2018 has been declared as
Absolute/Final .

By Order

$fiL-u
(Q:h a 1r1CI Ir1[]1 a d IIjb[fr a S iT iigh)

r Administration

Bb
r

'LC) 2_No: b\ bcstAL/RG/tp Dated:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sheikh Mudasir Amin, Advocate

. .... .for information and necessary action.

q

T'"F'"V’'



8

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

$ 88 + 8

NOTIFICATION

No: Ibsb of 2025/RG/LP D,t,d C& .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bazilla Muzaffar
D/O Mohammad Muzaffar Bhat
R/O Mughal Mohalla Chattabal, Tehsil Srinagar South, District
Srinagar

Vide Notification No. 2552 of 2024/RG/LP Dated 23.10.2024 has been
declared as Absolute/Final.

By Order

(i4:haMKasin B~eigh)
dministr: n

No: k\b\\- in /RG/LP Dated,

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bazilla Muzaffar, Advocate

. .....for information and necessary action.

dmin
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + 88

NOTIFICATION

No: % bS\ of 2025/RG/LP Dated it .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Iqra Nazir
D/O Nazir Ahmad Pandit
R/O Buchwara Dalgate, Tehsil Khanyar, District Srinagar

Vide Notification No. 128 of 2023/RG/LP Dated 10.02.2023 has been

declared as Absolute/Final.

(Mohammad Yasin beigh)
rar Administr: n

No: G\ bU a q'G/LP Dated,

By Order

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
cpc e-courts HiGh Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. lqra Nazir, Advocate

. .....for information and necessary action.

f)'
Registrar Administr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: RGS L of 2025/RG/LP Dated L.09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Roziya Bashir
D/O Bashir Ahmad Paray
R/O Khushi Pora HMT, Tehsil Shaltang, District Srinagar

Vide Notification No. 2578 of 2024/RG/LP Dated 24.10 2024 has been

declared as Absolute/Final.

By Order

’asin B8igalnlna
dministr: 11

„, kt bbq.be _/RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Roziya Bashir, Advocate

. .....for information and necessary action.

r Administ>; n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + 8

NOTIFICATION

No: 3693 of 2025/RG/LP Dated tk .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tabish Shamim
D/O Peerzada Shamim Ahmad
R/O Awoora Pir Mohalla, Tehsil & District Kupwara

Vide Notification No. 2090 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order a
i

Yasin :Beigh)
,trar Adminis

LIbRa_t\N _/RG/LP Dated

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tabish Shamim, Advocate

. .....for information and necessary action.

/rWar
Reg istra; :dministrati6n

[tak
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

$ $ 888

NOTIFICATION

No: Bb Sh of 2025/RG/LP Dated IL .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Saba Roheen
D/O Bashir Ahmad Wani
R/O Dargah Pathan Mohalla, Tehsil Hazratbal, District Srinagar.

Vide Notification No. 2037 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order taXvtf
I

r7' \..,..„„„'/ 'fo''
(Mohammad Yasin Beigh)
Registrar Administraflon

(L 2@ &
€ L\x\%dNo, G\t)\\S-S >- /RG/LP D,t,d,

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Saba Roheen, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: Bbq g of 2025/RG/LP D,t,d ( k .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tamana Kawoosa
D/O Mohd Shareif Kawoosa
R/O Gogji Bagh, Tehsil & District Srinagar

Vide Notification No. 2083 of 2025/RG/LP Dated 18.06.2025 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin\high)
tstrar Administ

No: G \\bCs\ -Gb ./RG/LP Dated:

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tamana Kawoosa, Advocate

. .....for information and necessary action.

f):

T"#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: \bSC> of 2025/RG/LP Dated \ t .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sabiya Rashid
D/O Abdul Rashid Danga
R/O Gousia Colony Bemina, Tehsil Central Shalteng, District Srinagar

Vide Notification No. 2082 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order rtf
r)-
®loha
RXgist

N,.. G\bK-(,Q /RG/LP D,t,d: (k\$aDA
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sabiya Rashid, Advocate

. .....for information and necessary action.

Registr;F-K’dlninis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: :ibSI of 2025/RG/LP D,t,d (L .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sakeena Abbass
D/O Mohammad Abbass Sofi
R/O Mallabuchan, Tehsil Pattan, District Baramulla

Vide Notification No. 2081 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order
Gs

(Mghal; YasibuBeigh)
.egistrar '\dministra

k\bkl: tk /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association. Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sakeena Abbass, Advocate

. .....for information and necessary action.

Registra';Kdminist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: RosQ of 2025/RG/LP Dated (k .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Seerat Yasin
D/O Mohammad Yasin Bhat
R/O Khawja Bazar Nowhatta, Tehsil Khanyar, District Srinagar.

Vide Notification No. 2079 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

'asin beigamlna
trar Administra Ill

N, J k\ VAI-nh /RG/LP D,t,d:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Seerat Yasin, Advocate

. .....for information and necessary action.

iegistra;-Minis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + 8

NOTIFICATION

No: of 2025/RG/LP Dated]!:. .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Razia Nabi
D/O Ghulam Nabi Ganaie
R/O New Colony Kachwa Muqam Tehsil Wagoora, District Baramulla

Vide Notification No. 2072 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

oham ii;a Yasin Beigh)

“%:'bT“T"
N,; G\SeS-'it/RG/LP D,t,d, IL\.IIbOZ?

By Order

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association. Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Razia Nabi, Advocate

. .....for information and necessary action.

\t

, AMif

'f'@"""g
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)# # # # #

NOTIFICATION

N,, 2, c' ,f 2025/RG/LP Dated ( k .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rumaisa Bashir
D/O Bashir Ahmad Dar
R/O Bagoo Rampora, Tehsil Tulamulla, District Ganderbal

Vide Notification No. 2070 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

:harMYasin b-;igh)
trar Administra

ZhNo: C \tb'\B- LGB /RG/LP D,t,d,

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association. Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rumaisa Bashir, Advocate

. .....for information and necessary action.

$6f
onministra

(

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No, RoLI of 2025/RG/LP Dated {& .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Omar Majeed Mir
S/O Abdul Majeed Mir
R/O Mir Mohalla Krusan Lolab Tehsil Lalpora, District Kupwara

Vide Notification No. 2066 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

(Mortaliiad Yasin Beigh)
Ad

LbA\ \ Qb\-a /RG/LP Dated.

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Omar Majeed Mir, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)

+ + + + +

NOTIFICATION

No: \bbl of 2025/RG/LP Dated\k .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nasheem Rashid
D/O Abdul Rashid Bulbul
R/O 224 Garden Lane near Dhar Pharmacy Chanapora, Tehsil &
District Srinagar

Vide Notification No. 1889 of 2025/RG/LP Dated 16.06.2025 has been
declared as Absolute/Final.

By Order

.,. \_,'
(Mohammad Yasin Beigh)

T*'’'#T*'T
k\QA2ALg

tNo: G=\\ bI-\k _/RG/LP Dated:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In(,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nasheem Rashid, Advocate

. .....for information and necessary action.

lstrar Adminis1 In
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ %bbB ,f2025/RG/LP D,t,d t\ .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Monisa Mansoor
D/O Mansoor Ahmad Mir
R/O 700 Iqbal Colony
Srinagar

Son war, Tehsi I Srinagar South, District

Vide Notification No. 2060 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order
fl,if

ohammad Yasin beigh)
Regt r Al istra

\=\\\3-Lb /RG/LP Dated. tk\.qb A
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Monisa Mansoor, Advocate

. ..... for information and necessary action.

hPAa'f
C)

E":=~'T
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: %bGq of 2025/RG/LP Dated \I .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mahnaz Manzoor
D/O Manzoor Ahmad Hakroo
R/O Peer Iqbal Lane-B, Rajbagh
Srinagar

Ava mwa ri, Tehsil & District

Vide Notification No. 2062 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

... \,”
(Mohammad Yasin Beigh)
Registrar Administratjont '% b

k\:\uK\G\No Dated.

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge,Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mahnaz Manzoor, Advocate

. .....for information and necessary action.

a
t] on
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No, %6G£ of 2025/RG/LP D,ted tk .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Murifat Jan
D/O Mohammad Maqbool Mir
R/O Achagoza Bamno Mir Mohalla, Tehsil Rajpora, District Pulwama

Vide Notification No. 1982 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

pa' L/ MnSW

“t’'"#"*“’P
C\\) \It,a

q

(G:h,IE„a';„i„ bc:iii,)

No Dated.k\\3\.,tAb _/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Pulwama
CPC e-(_,ourts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Murifat Jan, Advocate

. .....for information and necessary action.

\.IfrD
RegistraUrdministrajion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: BbC, k ,f 2025/RG/LP Dated tk .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mukadas Fatima
D/O Nisar Sahil
D/O Chinar Colony Baghat, Tehsil Chanapora, District Srinagar.

Vide Notification No. 2056 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order
P

ra
igh)(Mohammad Yasin

“*F'"w“"P
R\ IAL/RG/LP Dated.

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mukadas Fatima, Advocate

. .....for information and necessary action.

r;'FK(ininist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: BbC] of 2025/RG/LP Dated tt .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mursaleen Showkat
D/O Showkat Hussain Kanth
R/O Friends Enclave, New Airport Lane H.No. E02 , Tehsil & District
Budgam

Vide Notification No. 2052 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

ryl/Z'qNqzag

“T’' W'-:“"y
Iq\x,2(

I

(Mohammad Yasiri Beigh)

tbN,; G\ t\Aj-gC /RG/LP D,ted:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mursaleen Showkat, Advocate

for information and necessary action.

inistra
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HIGH COURT OF JAMMU & IQ\SHMIR AND LADAKH AT SR.INAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: &q 95 of 2025/RG/LP Dated // .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Munazah Fayaz
D/O Fayaz Ahmad Kumar
R/O Arigam, Tehsil Tral, District Pulwama

Vide Notification No. 1942 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

Jhamll;;i Yasi£Beigh5

"'T' W"';'T-
Og„., So Itq- at /RG/LP Dated:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Pulwama.
CPC, e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc.harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Munazah Fayaz, Advocate

. .....for information and necessary action.

r)-

V;“’©'"”'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 3.68 of 2025/RG/LP Dated /6 .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Madina Azad
D/O Azad Ahmad Wazir
R/O Kanidajan, Tehsil Charar-i-Sharief, District Budgam

Vide Notification No. 2045 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order
,IS'

r)'
(Mohammad Yasin Beigh)

F
Dated: 1 b - 6 q - 242£

rar Administra"“r W
No: b LI q6-J63 /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc.harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Madina Azad, Advocate

. .....for information and necessary action.
q

xf
/? ' \ /'”(Cl

W“’W'""';“’''£
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(,AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: / bCn of 2025/RG/LP Dated \t .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ibtisam Gani
D/O Abdul Gani Dar
R/O Hatiwara Lethpora, Tehsil Pampore, District Pulwama

Vide Notification No. 2041 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

(MohamRad Yasin Bbigh)

q

#a. .”
Administrati

IB\ \\hIN, J G\$bq. tI /RG/LP Dated.

Copy forwarded to the: -
1

2
3-

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ibtisam Gani, Advocate

. ..... for information and necessary action.

Rf
CI r

II I 'ar Administra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + 88

NOTIFICATION

No: IAn\ of 2025/RG/LP Dated \\ .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Iqra Ahad
D/O Abdul Ahad Najar
R/O Ferozpora, Tehsil Tangmarg, District Baramulla

Vide Notification No. 2040 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

(aLiam IIIad Y;;}%:igh)

"T’';F:“T"
t\ R \Lb &\No Dated.k\ }\U- \n/RG/tp

Copy forwarded to the: .
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla
CPC e-(-,ourts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Iqra Ahad, Advocate

for information and necessary action.

C)

istra;-Kdminisl n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Acl 1961)+ + + + +

NOTIFICATION

N„ %bn\ of 2025/RG/LP Dated \t .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Humaira Nabi
D/O Gh. Nabi Ashai
R/O Shaheed Gunj, Tehsil & District Srinagar

Vide Notification No. 1887 of 2025/RG/LP Dated 16.06.2025 has been
declared as Absolute/Final.

By Order

f)'
(Mohammad Yasin Beigh)

"'r'F*“’'F
G \bbB PIn /RG/LP Dated. tk\q\\„=

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Humaira Nabi, Advocate

. .....for information and necessary action.

(0'
trar Administrati“b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SIUNA(,AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, Sant of 2025/RG/LP Dated (1 .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Firdous Ahmad Bhat
S/O Abdul Rehman Bhat
R/O Murran, Tehsil & District Pulwama

Vide Notification No. 2030 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order
\

;;If
'haml=;a YasinWeigh)

"w'"WT-
No: G\ \lO- b(/RG/LP Dated: t &\q\',bC
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Firdous Ahmad Bhat, Advocate

. .....for information and necessary action.

C# t r a B::i n i
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)+ + + + +

NOTIFICATION

No: \633 of 2025/RG/LP Dated ft .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Afshana Rasool
D/O Ghulam Rasool Lone
R/O Ferozpora, Tehsil Tangmarg, District Baramulla

Vide Notification No. 2025 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

r)\
(Mohammad Yasin-Beigh)

"T'"W"“:F
\ql%> {l§

bf

'G/LP Dated.No

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Afshana Rasool, Advocate

. .... .for information and necessary action.
I

r)'

"TX"'“"}"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

$ 8888

NOTIFICATION

No: \\=R\A of 2025/RG/LP Dated tk .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aafaq Afzal
S/O Mohamad Afzal
R/O Peer Mohalla, Tehsil Tulmulla, District Ganderbal

Vide Notification No. 2024 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order
e

hanhna6sin B ih)
r AdministraRe:

b \ \\\lPS \ /RG/LP Dated, \bhl9b Lr
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aafaq Afzal, Advocate

for information and necessary action.

dministr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 3hRS of 2025/RG/LP Dated Cl .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Aroosh Bashir
D/O Bashir Ahmad Bhat
R/O Tral I Bala Kantroo Mohalla, Tehsil Tral, District Pulwama

Vide Notification No. 2021 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

&Liamhad YasilSe igh)

“;W'"'©"“:F
k \ q\nz((No; €\’LS2J 83 /RG/LP Dated,

Copy forwarded to the: -
1
2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Aroosh Bashir, Advocate

. .....for information and necessary action.

fa-
Reg
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Bulk of 2025/RG/LP Dated 1 k .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Audnan Nasir Masoodi
S/O Nasir Hussain Masoodi
R/O Masoodi Mohalla, Aripanthan, Tehsil Beerwah, District Budgam

Vide Notification No. 2018 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

.. LH%%;
(Mohammad Yasin Beigh)

"“*F"'w'’'F
G\ ::b&b-Ca /RG/LP Dated: \ k\ \\qAa

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPL e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Audnan Nasir Masoodi, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

ofNo 2025/RG/LP DatedJ,09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tahseen Nabi
S/O Ghulam Nabi Bhat
R/O Kohistan Colony Safapora, Tehsil Lar, District Ganderbal

Vide Notification No. 851 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

iam;I-M Yasin i Tigh)
Regi r Administrat

„.,boLqGh„,„ .*., tA
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tahseen Nabi, Advocate

. .....for information and necessary action.
I

JO
Registrar Administ
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

$ 8888

NOTIFICATION

No: 36 tO of 2025/RG/LP Dated 16 .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ansha Rashid
D/O Abdul Rashid War
R/O Warpora, Tehsil & District Ganderbal

Vide Notification No. 864 of 2024/R(,/LP Dated 30.05.2024 has been
declared as Absolute/Final.

By Order

r)'
(Mohammad Yasin high)
Registrgr Administration

D,t.d: /a.aq _%I_a/ L„„O „„„

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ansha Rashid, Advocate

. .....for information and necessary action.

To
AdministrationRegistrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 + 88

NOTIFICATION

No: 36 £l of 2025/RG/LP D,t,d /Z .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Yawer Elahi Sofi
S/O Showkat Ahmad Sofi
R/O Model Town-A, Tehsil Sopore, District Baramulla

Vide Notification No. 2085 of 2023/RG/LP Dated 13.09.2023 has been
declared as Absolute/Final.

By Order

(&;hammad Yasin'btigh)
Administrati

IES1 0 : b D G Q 6 a bI=L) / 1iF111111LIIII=11 }//L P ][) a (e ICf=

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Yawer Elahi Sofi, Advocate

. .....for information and necessary action.

r)'
Registrar Administ

t&B–



39

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(JAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: Ba, 79. ,f 2025/RG/LP D,t,d /4 .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Umar Bashir
S/O Bashir Ahmad Bhat
R/O Shar Shalli, Bhat Mohalla, Tehsil Pampore, District Pulwama

Vide Notification No. 1848 of 2023/RG/LP Dated 06.09.2023 has been
declared as Absolute/Final.

By Order
1 if

(Mohammad Yasii Beigh)

r'“A"’"T
D,t,d: t A' q- D&q,r

eD

Registrar AdIl}ipistration

No: blacK/RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Umar Bashir, Advocate

. .... .for information and necessary action.
I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No, 3 of 2, of 2025/RG/LP DatedJL.09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Saqib Manzoor
S/O Manzoor Ahmad Mir
R/O Bangdara Reshipora, Hasan Abad Colony, Tehsil Kreeri, District
Baramulla

Vide Notification No. 2033 of 2023/RG/LP Dated 12.09.2023 has been
declared as Absolute/Final.

By Order \

EFa
""F

a'

OVIgham'il-ad Yasin

“*UP'
,. o c?. U\-On /RG/LPrX Dated:

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In(,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Saqib Manzoor, Advocate

for information and necessary action.
-

:T'hT""""§
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: HI of 2025/RG/LP Datedd_.09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Najma Nazir
D/O Nazir Ahmad Ganaie
R/O Shutloo Rafiabad, Tehsil Rohama, District Baramulla

Vide Notification No. 2474 of 2024/RG/LP Dated 04.10.2024 has been
declared as Absolute/Final.

By Order
P

(GZhammad YasinWei£’h)
istra

/6. Pq;„.,hS „,„. .,b.:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
('PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Najma Nazir, Advocate

. ..... for information and necessary action .

(a
lstrarAdministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N,: gO hf,f 2025/RG/LP Dated IA .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Muteeb Firdous
S/O Firdous Ahmad Najar
R/O Chana Mohalla Chattabal Tehsil & District Srinagar

Vide Notification No. 2472 of 2024/RG/LP Dated 04.10.2024 has been
declared as Absolute/Final.

By Order

asin Beig
nistra

IES1 0 : b 161)Q1ppAE :yh( 1 1iFi!b11111=11 ;JL1P
l&Dated:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Muteeb Firdous, Advocate

. .....for information and necessary action.

trar Administ~ration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 + + 8

NOTIFICATION

No: Bo\ I of 2025/RG/LP Dated \l. .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Irshad Ahmad Ahanger
S/O Gh Nabi Ahanger
R/O Prang Plang Tehsil Kangan, District Ganderbal

Vide Notification No. 2457 of 2024/RG/LP Dated 04.10.2024 has been
declared as Absolute/Final.

By Order

aham'iii-ad YasiiKeigh)
Ad

GbR\AN-SG /RG/LP Dated, \

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irshad Ahmad Ahanger, Advocate

for information and necessary action.

Of
trar Administ Fa"Fal
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 36\Q of 2025/RG/LP Dated \ L .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ab Wahid Lone
S/O Ali Mohd Lone
R/O Jawahirpora Lam, Tehsil Aripal, District Pulwama

Vide Notification No. 2445 /RG/LP Dated 26.09.2024 has been declared as

Absolute/Final .

By Order

Mohammad Yasin Beigh)

q

-,,\J+:##;K

W'’' W';'T
DateNo: kEi Sjn (A ./RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ab Wahid Lone, Advocate

. .....for information and necessary action.

Registra} Administr~ai

I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: SaX of 2025/RG/LP Datedn„_.09.2025

Provisional admission as an Advocate1 granted under the

Advocates Act, 1961 in favour of:

Mr. Junaid Rashid
S/O Abdul Rashid Sheikh
R/O Amlar, Tehsil Tral, District Pulwama

Vide Notification No. 892 of 2024/RG/LP Dated 30.05.2024 has been
declared as Absolute/Final.

By Order

eMOf

W "';#“"'F
t\.$%d

I

(all,Im,i„ A:iiI) '

\No: C:bba GS-nil /RG/LP D,t,d,

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association. Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Junaid Rashid, Advocate

. .....for information and necessary action.

tstrar Administr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: \bbb of 2025/RG/LP Dated tl .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Hamid Ullah Mir
S/O Ghulam Ahmad Mir
R/O Ahmad Abad, Tehsil D.H Pora, District Kulgam

Vide Notification No. 879 of 2024/RG/LP Dated 30.05.2024 has been
declared as Absolute/Final.

By Order

aml;;d Yasin i:igh

"'r 'Z'“"“F
No;Cbe,n'\R>-,&b /RG/LP D,t,d, \t\~~\”ba
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Hamid Ullah Mir, Advocate

. .....for information and necessary action.

aAdRegt
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No: BbL\ of 2025/RG/LP Dated@,L.09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Afsha Ayoub
D/O Mohd Ayoub Dar
R/O Solina Bala, Tehsil South, District Srinagar

Vide Notification No. 857 of 2024/RG/LP Dated 30.05.2024 has been
declared as Absolute/Final.

By Order

(Mo/hamA Yasin Be};Jh)

"T' w""T
G='n\\-&q _/RG/LP Dated: tEl

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Afsha Ayoub, Advocate

. .....for information and necessary action.

-d„%fI
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: \EIL of 2025/RG/LP Dated LI .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Irtiqa Imtiyaz
D/O Imtiyaz Ali Wani
R/O Bilal Colony Krangsoo, Tehsil Mattan, District Anantnag

Vide Notification No. 3200 of 2024/RG/LP Dated 31.12.2024 has been
declared as Absolute/Final.

By Order

(Mohamm;d Yasin Be\gh)

"'T W'“T
( Llt,b3 &q.q-No /RG/LP Dated.

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag .
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Irtiqa Imtiyaz, Advocate

. .... .for information and necessary action.

>lanl nistra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ =bbL3 of 2025/RG/LP Dated_09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Humaira Manzoor
D/O Manzoor Ahmad Dar
R/O Maharaj Pora Lane 15, Batamaloo, District Srinagar

Vide Notification No. 197 of 2023/RG/LP Dated 13.02.2023 has been
declared as Absolute/Final.

By Order

-ohamliad YasinWeigh
mi

(biRT aBVRG/LP Dated

Copy forwarded to the: -
1

2
3-

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Humaira Manzoor, Advocate

. .....for information and necessary action.

Registra;'Rdministrat
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: IE,Lq of 2025/RG/LP Dat,d (I .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Burhan Ud Din Bhat
S/O Gh Mohe Ud Din Bhat
R/O Mukhdam Mohalla Watapora Payeen,Tehsil & District Bandipora

Vide Notification No. 3198 of 2024/RG/LP Dated 31.12.2024 has been
declared as Absolute/Final.

By Order

-W” W-"V"
'Yasin Be

CC= &CbS- \l/RG/LP Dated: tb\*q\ha
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Burhan Ud Din Bhat, Advocate

. .....for information and necessary action.

CBI
a

rar AdministratiOn

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No:3bL€ of 2025/RG/LP DatedA,u.09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suhail Ahmad Malik
S/O Mohmmad Yaqoob Malik
R/O Batakote, Tehsil Pahalgam, District Anantnag

Vide Notification No. 3080 of 2024/RG/LP Dated 13.12.2024 has been
declared as Absolute/Final.

By Order

OWohamn=d Yasin beigh)
inistrtra

CSQq IIS-26 /RG/LP Dated,No \ -\.,\JL
Copy forwarded to the: -
1

2
3.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suhail Ahmad Malik, Advocate

4
5.

6.

7.
for information and necessary action.

strar minis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(,AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No, 2bLk of 2025/RG/LP Dated \t .09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Numaan Altaf
S/O Altaf Hussain Shah
R/O Old Chanapora Lone Mohalla, Tehsil Chanapora, District Srinagar

Vide Notification No. 3065 of 2024/RG/LP Dated 13.12.2024 has been
declared as Absolute/Final.

By Order

(Mohaml;;a YasiJBeigll)
Registrar A(Ul rinistra jion

No, Gb& II ;LN /RG/LP Dated:

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In<.,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Numaan Altaf, Advocate

. for information and necessary action.

ra;K-dminist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ I,br..L,f 2025/RG/LP D,t,dl.09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Subrat Mehraj
D/O Mehraj Ud Din Dar
R/o Chanpora Kujar, Tehsil & District Ganderbal

Vide Notification No. 3079 of 2024/RG/LP Dated 13.12.2024 has been
declared as Absolute/Final.

By Order <a
fP)'

(Mohammad Yasi;r-Beigh)
Registrar Administrat Mb

\ k\ q\\%Jkb&71 B 3G ./RG/LP Dated,

Copy forwarded to the: -

1

2
3.

n, • • _ _ I F\ : _ i_: _x _ J O An,A, in, H, n III nInA n'3ndArb\al
I– I llIEILrIMHI Ulatll\url ally brbrbPbrBVB'U• ='W•MaW I - ' – –

Secretary, Bar Council of India, New Delhi. . a

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Ganderbal.
bJp-(:--e:Er8ur49- High COUrt of J&K and Ladakh, Srinagar for uploading on

tn:hTE:aBb?a?;,ehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Subrat Mehraj, Advocate

4
5.

for information and necessarY action-

Administ}at
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 3bbQ of 2025/RG/LP Dated tk 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Kawreen Rasool
D/O Nasir Hussain Mir
R/o Wahdatpura Tehsil & District Budgam

Vide Notification No. 3056 of 2024/RG/LP Dated 13.12'2024 has been
declared as Absolute/Final.

By Order

(Mohammad Yasin leigh)
ratRegi m

N,.. hebe>1-VX /RG/LP Dated: tG 09.2025

Copy
1

2
3.

forwarded to the: -

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi. . E

aL-naa-er:’Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam- _

(-/P(-'z e_(-/ourts High COUrt of J&K and Ladakh, Srinagar for uploading on
the official website. _ . . ,

in:Rar8';-Liiary1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same-
Ms. Kawreen Rasool, Advocate

for information and necessarY action.

4
5.

6.

7.

rd
CJ

istrati:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: BbbI of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Gazala Showkat
D/o Showkat Ahmad Shah
R/o Old road Gagribal Boulverd Tehsil Khanyar, District Srinagar

Vide Notification No. 3046 of 2024/RG/LP Dated 13.12.2024 has been
declared as Absolute/Final.

By Order

N,.. Ge>aUC-q:L /RG/LP D,t,d: I& 09.2025

Copy

1

2
3.

forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e_Courts Hidh Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Gazala Showkat, Advocate .

for information and necessary action.

4
5.

6.

7.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)+ + + + +

NOTIFICATION

No: libRa of 2025/RG/LP Dated it 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Andhleep Wani
D/o Ghulam Nabi Wani
R/o Wussan Bangil,Tajpora, Tehsil Karhama, District Baramulla

Vide Notification No. 3036 of 2024/RG/LP Dated 12.12.2024 has been
declared as Absolute/Final.

By Order

ohanMasin B\&h)
Regi mini

N,.. ebQS IB- Gcb /RG/LP Dat,d, it 09.2025

Copy forwarded to the: -

1

2
3.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Bar Association, Baramulla.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Andhleep Wani, Advocate

4
5.

6.

7.

. .....for information and necessary action.

r)'
IministraRe:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(,AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: BbB\ of 2025/RG/LP Dated ( C 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aijaz Rashid Lone
S/o Abdul Rashid Lone
R/o Anderhama Lone Mohalla, Tehsil Drugmulla, District Kupwara

Vide Notification No. 3034 of 2024/RG/LP Dated 12.12.2024 has been
declared as Absolute/Final.

By Order
1150

<6
(Mohammad Yasin Beigh)

"”K#''#’T
No: GbQk\- Cd ./RG/LP Dated: tt 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Managerf Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara.
cpc, e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aijaz Rashid Lone, Advocate

for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: \GB 2- of 2025/RG/LP Dated t& 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Pawaiz Ahmad Najar
S/O Bashir Ahmad Najar
R/O Wanihama Tehsil Beerwah District Budgam

Vide Notification No. 2573 of 2024/RG/LP Dated 24.10.2024 has been
declared as Absolute/Final.

By Order

hammad Yasin
Re

N,; CC:, aCI.Rk /RG/LP D,t,d: \ C 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Parvaiz Ahmad Najar, Advocate

. .....for information and necessary action.

stra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Ub 33 of 2025/RG/LP Dated \\ 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Rahil Akbar
S/O Mohammad Akbar Magry
R/O Kandi Khass Muqdampora,Tehsil Handwara, District Kupwara

Vide Notification No. 2577 of 2024/RG/LP Dated 24.10.2024 has been
declared as Absolute/Final.

By Order

inistr
Yasin

N,; Gcb&IR-Qq /RG/LP Dated: tt 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara.
cpc, e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Rahil Akbar, Advocate

. . ..for information and necessary action.

[strar Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

2025/RG/LP Dat,d \t 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ayman Gulzar
D/O Gulzar Ahmad
R/O Pazilpora Tehsil & District Budgam

Vide Notification No. 2550 of 2024/RG/LP Dated 23.10.2024 has been
declared as Absolute/Final.

By Order

(Mohammad Yasin-Beigh)

"'='M'%''F
09.2025

q

...L-yWHy

No: ebB K-qb /RG/LP Dated: it
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ayman Gulzar, Advocate

. .....for information and necessary action.

r)
Registrar Al

2

P
ltion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 2>bB£ of 2025/RG/LP D,t,d IL 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aarif Mohammad Khan
S/o Gulam Mohammad Khan
R/o New Colony Aarath Tehsil Narbal, District Budgam

Vide Notification No. 99 of 2025/RG/LP Dated 22.01.2025 has been
declared as Absolute/Final.

By Order
P

+r
C)r)

Mohammad Yasin Beigh)

m; Gcb893. lets/RG/tp D,t,d: it 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aarif Mohammad Khan, Advocate

. .....for information and necessary action.

\a
,tra Fad



62

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 3bBL of 2025/RG/LP Dated tt 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Qazi Aamir Muneer
S/o Muneer Ahmed
R/o Dhani Tehsil Karnah, District Kupwara

Vide Notification No. 93 of 2025/RG/LP Dated 22.01.2025 has been
declared as Absolute/Final.

By Order

ohammad Yas

Registrar APminUratio

N,; CC=1 Cb\.e>& /RG/LP D,t,d, t\ 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Qazi Aamir Muneer, Advocate

. .....for information and necessary action.

ini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Bb :In _of 2025/RG/LP Dated \\ 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Muneeza Shafi
D/o Mohammad Shafi Dar
R/o Syed Sahib Rajouri Kadal, Tehsil Khanyar, District Srinagar

Vide Notification No. 92 of 2025/RG/LP Dated 22.01.2025 has been

declared as Absolute/Final.

By Order

asin Bei;
inistrati

N,; Cc=Re:,I pCI /RG/LP Dated: tt, 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Muneeza Shafi Dar, Advocate

. .....for information and necessary action.

£gi,I in

/4
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: \t=%N of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Imran Bhat
S/O Gh. Mohd Bhat
R/O Qazi Pora, Tehsil Chadoora, District Budgam

Vide Notification No. 180 of 2023/RG/LP Dated 13.02.2023 has been
declared as Absolute/Final.

By Order

(tWt:hamlmfasin B
inistr

m; CbI\a Jq /RG/LP D,t,d, JL09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Imran Bhat, Advocate

. .....for information and necessary action.

rTo
Ldministratio

,. Mb
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: \bbq of 2025/RG/LP Dated tl 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Hikma Hassan
D/o Ghulam Hassan Bhat
R/o Beeroni Kahti Darwaza Rainawari, Tehsil Khanyar,
District Srinagar

Vide Notification No. 90 of 2025/R(,/LP Dated 22.01.2025 has been
declared as Absolute/Final.

By Order ,\6
r)

(Mohamrmd Yasin B6igh)

k
\t 09.2025

'’~$'4'- W“
No: k/RG/LP Dated:

Copy forwarded to the: -

1

2
3.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
cpc e_c8urts HiJh Court of J&K and Ladakh, Srinagar for uploading on
the official website.
iht.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Hikma Hassan, Advocate

4
5.

6.

7.

for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ sGt\b of 2025/RG/LP Dated \t 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. younis Ahmad Dar
S/O Shair Ali Dar
R/O Ganai Doori Alamgari Bazar , Tehsil Eidgah, District SFinagar

Vide Notification No. 27 of 2025/RG/LP Dated 08.o1-2025 has been
declared as Absolute/Final.

By Order

hammad Yasin
inis

No: 66933-t\b /RG/LP Dated. t& 09.2025

Copy forwarded to the: -

1

2
3.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi. . 1 . r

Manager,’Government Press, Srinagar for publication in the next issue of
Government Gazette.

ELF:id£:/LJi':ELghh Eg:I EfaL£Rs;gLatLoanJak:Tasgr?nr£gar for uploading on

fn:hTj:aPbTaP;lehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. younis Ahmad Dar, Advocate

for information and necessary action.

4
5.

6.

7.

min
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Bb-\\ of 2025/RG/LP D,t,d \l 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shabnum Khursheed
D/o Khursheed Ahmad Turk
R/o Kandi Tehsil Karnah, District Kupwara

Vide Notification No. 24 of 2025/RG/LP Dated 08'O1'2025 has been
declared as Absolute/Final.

By Order

lham;;ad Yasi:$eigh)
Registlaq:'W”P

N,; G=bq\\\.\\$ /RG/LP Dated. \{ 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Kupwara.
Secretary1 Bar Council of India, New Delhi. . r

alS;8-er:’Governmg–nt Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara. _

c/Pcf'-e_i/6urts High Court of J&K and Ladakh, Srinagar for uploading on

tn:hT£:aPb?a?;,ehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shabnum Khursheed, Advocate

. .....for information and necessarY action-

Q, Iministratioistrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 3,a\\i of 2025/RG/LP Dated t& 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahnawaz Amin Dar
D/o Mohd Amin Dar
R/o Chee Anchidoora Tehsil & District Anantnag

Vide Notification No. 23 of 2025/RG/LP Dated 08.O1'2025 has been
declared as Absolute/Final.

By Order

(Mo/hamm;d Yasin
Ad,miRegi

No, &\nhl.SGi /RG/LP Dated: tk 09.2025

Copy forwarded to the: -
1

2
3.

Principal District and Sessions Judge, Anantnag'
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Bar Association, Anantnag.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
ihCharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahnawaz Amin Dar, Advocate

4
5.

6.

7.

for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 36\1 3 of 2025/RG/LP Dated lk 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Saqlain Mushtaq
S/o Mushtaq Ahmad Lone
R/o Nowpachi Tesil Marwah, District Kishtwar

Vide Notification No. 21 of 2025/RG/LP Dated 08.01.2025 has been
declared as Absolute/Final.

By Order

Registr?r Al MT
m.. bSi:bl/RG/tp Dated: it 09.2025

Copy

1

2
3.

forwarded to the: -

Principal District and Sessions JUdgel Kishtwar'
Secretary, Bar Council of India, New Delhi.
ManageF1 Government Presst Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Kishtwar.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Saqlain Mushtaq, Advocate

for information and necessary action.

4
5.

6.

7.

(C)
.egistrar Administratio
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lg 77 of 2025/RG/LP Dated lb 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Razia Gowher
D/o Gulam Nabi Itoo
R/o Sandoo Tehsil & District Anantnag

Vide Notification No. 19 of 2025/RG/LP Dated 08.01.2025 has been
declared as Absolute/Final.

By Order
On

Oao;ammad Yasin Leigh)
Regist{: Administrati

@'
N., EC)Bbq-qb /RG/LP D,t,d, tb _09.2025

Copy forwarded to the: -
1

2
3.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Anantnag .
cpc e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
ihcharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Razia Gowher, Advocate

4
5.

6.

for information and necessary action.

liSt.eg
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: _a_Lot 2025/RG/LP Dated /A 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rubeena Bashir
D/o Bashir Ahmad Bhat
R/o Pahlipora Safapora Tehsil Lar District Ganderbal

Vide Notification No. 18 of 2025/RG/LP Dated 08.01.2025 has been

declared as A£slolute/Final.

By Order

oilamm il Yasin Bei£il)
inis

N, IbBa}-%\ /RGILP 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rubeena Bashir, Advocate

. .....for information and necessary action. J

r)
Re: r

C)

,dministration

a
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: b7-N of 2025/RG/LP Dated]IL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rakeeba Bashir
D/o Bashir Ahmad Teli
R/o Teliyan Tehsil Sopore, District Baramulla

Vide Notification No. 17 of 2025/RG/LP Dated 08.01.2025 has been
declared as Absolute/Final.

By Order
r

(Mohammad Yasin Beigh)
ministration

No: 60U6\ , ,./A /RG/LP Dated: lg 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rakeeba Bashir, Advocate

. .....for information and necessary action. t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: _of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tehreem Nazir
D/O Nazir Ahmad Sultanpuri
R/O New light colony, Tehsil Sopore, District Baramulla.

Vide Notification No. 2091 of 2025 RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

an Beigh£ham
nis

N„ Ge>Ul%-.ao /RG/LP Dated: it 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tehreem Nazir, Advocate

. .....for information and necessary action.

Registr;;-iqmin
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: B_gi of 2025/RG/LP Dated 18 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahid Ashraf
S/o Mohd Ashraf Mir
R/o Parimpora Gulbagh, Tehsil Central Shalteng, District Srinagar

Vide Notification No. 95 of 2025/RG/LP Dated 22.01.2025 has been
declared as Absolute/Final.

By Order
P

h'ammad Yasin Beigh)

N„ 6 & Q 9, J- 24 /RG/tP D,t,d: _L09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahid Ashraf, Advocate

. .....for information and necessary action.

'a
Regt m
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(ExeFcising powers of Bar Council under Section 58 of the Advocates Act, 1961)

++

NOTIFICATION

No: 24 aA of 2025/RG/LP Dated L09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nimra Ashfaq
D/O Ashfaq Ahmed Bhat
R/O Firdous Abad Batamaloo, Tehsil & District Srinagar

Vide Notification No. 1951 of 2023/RG/LP Dated 11.09.2023 has been
declared as Absolute/Final.

By Order

hammad Yasi;ieigh)
istIa

ge tI@,36 _/RG/LP Dated. 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nimra Ashfaq, Advocate

. .....for information and necessary action. ,

it'sa
Registrar AdminUr: 11
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xercising powers or Bar C'""'iI '"'d” s”ti'' 58 'r th, Ad,„,t„ A,t) i9ti

NOTIFICATION

Laal of 2025/RG/LP Dated]L09.2025

Provisional admission as an Advocate1 granted under the

Advocates Act, 1961 in favour of:

Mr. Syed Amash Ali
S/O Syed Mohd Ali

R/O Kazmie Lodge, Munawara- Adad, Tehsil Khanyar,
District Srinagar

Vide Notification No. 2000 of 2023/R(,/LP Dated 12.09.2023 has been
declared as Absolute/Final.

By Order i

b if
aO i a ]1[1f111 ][1[]1 a d IIjII(pfr a S i n &E: i = )
““Wa'-Wb

Dated: ]L09.2025

Administration

No: hckHk+/RG/LP
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Syed Amash Ali, Advocate

. .....for information and necessary action. ,
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGrAR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)+ + + + +

NOTIFICATION

No: B 8? of 2025/RG/LP Dated_ 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tufeel Ahmad Wagay
S/O Gh. Ahmad Wagay
R/O Sadunara, Hastikhan, Tehsil Hajin Distruct Bandipora

Vide Notification No. 1235 of 2023/RG/LP Dated 05.06.2023 has been
declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)

“*%{£WXk

I

r). qU

No: hUbS caZRG/LP D,t,d, 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tufeel Ahmad Wagay, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act1 1961)

NOTIFICATION

:248.( of2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the
Advocates Act, 1961 in favour of:

Mr. Tahir Mushtaq Lone
S/O Mushtaq Ahmad Lone
R/O Batapora, Khanda, Tehsil B.K. Pora, District Budgam

Vide Notification No. 1231 of 2023/R(,/LP Dated 05.06.2023 has been
declared as Absolute/Final.

By Order
.b\{

(h;hammad Y„i„N-:igh)
Registrar Ad

No.- Q->y£2>+60 /RGILP Dated. 09.2025

Copy forwarded to the: -
1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tahir Mushtaq Lone, Advocate

. . .... for information and necessary action.

,-LIf (I

Regjstrar Administration
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HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act) 1961)

NOTIFICATION

No: 29aof 2025/RG/LP Dated /6 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sahil Javaid
S/O Javaid Ahmad Bhat
R/O Batpora, Safapora, Tehsil Lar, District Ganderbal

Vide Notification No. 1205 of 2023/RG/LP Dated 05.06.2023 has been
declared as Absolute/Final.

By Order

/? ' v k-to
(Mohammad Yasin Beigh)

“=W&:'MF
No: a Q6/ 968 /RG/LP 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sahil Javaid, Advocate

. .....for information and necessary action. J
iq
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)# # # 88

NOTIFICATION

No: :hB i..._ of 2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahid Habib
S/O Habibullah Shaikh
R/O Wara Sangam, Tehsil & District Budgam

Vide Notification No. 1194 of 2023/RG/LP Dated 05.06.2023 has been
declared as Absolute/Final.

By Order

++)
(Mohammad Yasin BbYgh)
Registrar Administration

- W''q. @ &
09.2025N 0 : / 1:1111 1C:1111 / L P 1C) a t e d : =

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahid Habib, Advocate

. .....for information and necessary action.

'rar Ad
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HIGH COURT PF JAMMU & KASHMIR AND LADAKH AT SRINAGaR
(Exercising powers of Bar Council under Sectio' 58 of the Advocates Act9 1961)

NOTIFICATION

:Eg nD of 2025/RG/LP Dated /6 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Jameel Hussain Gillani
S/O Mohmmad Anwer Shah
R/O Paranpillan, Gillani Mohalla, Tehsil Uri, District Baramulla

Vide Notification No. 1069 of 2023/RC,/LP Dated 02.06.2023 has been
declared as Absolute/Final.

By Order

r>.L2MW’Af
(Mohammad Yasin Beigh)

“;W#:'W'F/
Dated: fLag.2025No. £©HRGILP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association. Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Jameel Hussain Gillani, Advocate

. .....for information and necessary action.

istrar Administralion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 2489 of 2025/RG/LP Dated /6 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Jahangeer Hassan
S/O Gulam Hassan Dar
R/O Pehlipora Safapora, Tehsil LaD District Ganderbal

Vide Notification No. 1067 of 2023/RG/LP Dated 02-06.2023 has been

declared as Absolute/Final.

By Order
dC) r : nbIIIIIF

(Mohammad Yasin Beigh)

"”:U'q:' W' V
D,t,d: i_09.2025No: &4®£ cl\t IRGLP

Copy

1

2
3.

forwarded to the: -

Principal District and Sessions Judge, Ganderbal.
Secretary1 Bar Council of India, New Delhi. . _ . r

a;S;agrI’Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Ganderbal. _

a#Fc:'-e:a:/-8irli–High Court of J&K and Ladakh, Srinagar for uploading on

In:hoJE:aPb::jehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Jahangeer Hassan, Advocate

. ....for information and necessatY action-

4
5.

6.

7.

Q*'#I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: UgP of 2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Danish Ali Tarry
S/O Ali Mohd Tarry
R/O Shalagam, Mazar Mohalla, Tehsil Bijbehara District Anantnag

Vide Notification No. 1030 of 2023 RG/LP Dated 01.06.2023 has been
declared as Absolute/Final.

By Order

rny
(Mohammad Yasin Beigh)

TAdministrati“’U"$@
\

„., 4,>qQ%-.<,'%„, D,t.d: _k_09.2025

Copy forwarded to the: -

1

2
3

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi
Manager', Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag .
ap’FC e_C8urts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Danish Ali Tarry, Advocate

for information and necessary action.

inist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SR.INAGAR
@xercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 24 al of 2025/RG/LP DatedJ£09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bisma Ayaz
D/O Muhammad Ayaz Wani
R/O Firdousabad, Batamaloo, Tehsil & District Srinagar

Vide Notification No. 1016 of 2023/RG/LP Dated 01.06.2023 has been
declared as Absolute/Final.

By Order
P

Beigh)
f)

(Mohammad Yasin

N 0 : bC)BIIIIIH q1) 3 dqR Rb111)R I IiF11i!II& ILP Dated. 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In<.,harge Libraryt High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bisma Ayaz, Advocate

. .....for information and necessary action. l

Q : i S t r aJ J!I!IIIIL d :%ft
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: _4 gb of 2025/RG/LP Dated / b 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Aaliya Ali
D/O Ali Mohamad Bhat
R/O New Colony bulbul Bagh Barzulla, Tehsil & District Srinagar

Vide Notification No. 1001 of 2023/RG/LP Dated 01.06.2023 has
been declared as Absolute/Final.

By Order

r)'
(Mohammad Yasin Beigh)

dmi

N„ de> W– \t /RG/LP Dated: B_09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
cpc, e-courts Hidh Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Aaliya Ali, Advocate

for information and necessary action.

#Jig
istrar Administ

b
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HIGH COURT OF JAMMU & KASHMIR &ND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: HAof 2025/RG/LP Dated][09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Arif Ahmed Khan
S/O Mohammad Afzal Khan
R/O Rajpora, Thandakasi, Tehsil & District Baramulla

Vide Notification No. 990 of 2023/RG/LP Dated 31.05.2023 has been
declared as Absolute/Final.

By Order

AM/2’
(Mohammad Yasin Btigh)

/ A\-17/7.9#/RC/LP Dated, 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Arif Ahmed Khan, Advocate

. .....for information and necessary action.
Th

Rggistrar Admi£strati9
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: y? ’g of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Kasir Mehmood
S/O Yasir Mehmood
R/O Patushay, Tehsil & District Bandipora

Vide Notification No. 162 of 2023/RG/LP Dated 13.02.2023 has been
declared as Absolute/Final.

By Order

(M4haml;;; YasinBLi£'h)
linistrationRbc1 ;

D,t,d, L09.2025

Copy forwarded to the: -

1

2
3.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Kasir Mehmood, Advocate

4
5.

6.

7.
for information and necessary action.

.egistrar Admilbtration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N,: y’gS-,f 2025/RG/LP

/ J

D,t,d 16 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ameen Hussain
S/O Mohmmad Hussain Rather
R/O Ratherpora Bumthan Mirbazar, Tehsil & District Anantnag

Vide Notification No. 39 of 2023/RG/LP Dated 10.02.2023 has been
declared as Absolute/Final.

By Order

ohamm;i"Yasin B\eYgh)

Registrar A(}min)€qtion

N„ 6e>gBa–Qq /RG/LP D,led; J&_09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ameen Hussain, Advocate

. .....for information and necessary action . J

ministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Andleeba Tayub
D/O Peer Mohd Tayub
R/O Furrah, Tehsil & District Anantnag

Vide Notification No. 74 of 2023/RG/LP Dated 10.02.2023 has been
declared as Absolute/Final.

By Order

eD
(Mahammad Yasin Be'igh)

'~M'''WF
hI;E%=&.tG/LPNo Dated: 09.2025

Copy forwarded to the: -
1

2
3.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi
Manager1 Government PreSS, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same
Ms. Andleeba Tayub, Advocate

4
5.

6.

. .....for information and necessary action.

Re;gistrar Ad
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tabasurat Uz Zikra
D/O Muzaffar Ahmad Padder
R/O Shamsipora, Padder Mohalla, Tehsil & District Shopian

Vide Notification No. 717/2022/RG/LP Dated 30.05.2022 has been
declared as Absolute/Final.

By Order

C) p

8hammad Yasin Beigh)

“’Bar"W"p
RG/LP Dated: 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tabasurat Uz Zikra, Advocate

. .....for information and necessary action. J
r) ' no

“%{4:@T't
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: WW_of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aaqib Mushtaq Sofi
S/O Mushtaq Ahmad Sofi
R/O Baghwan Pora, Noor Bagh, Tehsil Eid GaIl, District Srinagar

Vide Notification No. 559 of 2021/RG/LP Dated 03.07.2021 has been
declared as Absolute/Final.

By Order

r)'
(Mahammad Yasin Bdijh)

"'T:'W'"F
No: Z©S3e%/RGAF Dated:

/d 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aaqib Mushtaq Sofi, Advocate

. .....for information and necessary action.

eR<f\Q

a###
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION
+

2025/RG/LP Dated LO 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sihrul Islam
D/O Gh. Mohmad Banday
R/O Aripanthan, Tehsil Beerwah, District Budgam

Vide Notification No. 518 of 2021/RG/LP Dated 08.06.2021 has been
declared as Absolute/Final.

By Order

alllllla asin

"“WWW
'G/LP Dated.No Log.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sihrul Islam, Advocate

for information and necessary action.

„"qT'@q
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: :'-Roo {- _of 2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Rashid Ahmed Lone
S/O Mohammad Sultan Lone
R/O GuI Colony, Sector-9, Zainakote, Tehsil Shalteng,
District Srinagar

Vide Notification No. 515 of 2021/RG/LP Dated 08.06.2021 has been
declared as Absolute/Final.

By Order

B&igh)

+

qf:qqM
(MohamTad Yasin

Tq"P
No: do(go–’q6)/RG/LP Dated: JL09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Rashid Ahmed Lone, Advocate

. .....for information and necessary action.
t

khq:iT
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 3.2£Lof 2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Yasin Dar
S/O Gh Rasool Dar
R/O Magam Astan Pora, District Budgam

Vide Notification No. 757 Dated 30.12.2020 has been declared as

Absolute/Final .

By Order

OVlohamlii;a Yasin Bei;h

“=©4'W“k
Dated.No 09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Yasin Dar, Advocate

. .....for information and necessary action.

min
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: %9 2025/RG/LP Dated 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rafiya Ahad
D/O Abdul Ahad Dar
R/O New Airport Road Humhama, Tehsil & District Budgam

Vide Notification No. 1730 Dated: 17.03.2020 has been declared as

Absolute/Final .

By Order

(]&:hammad Yasin high)
,dminiRL eb :

No: Laws_/RG/LP Dated: a 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Budgam.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rafiya Ahad, Advocate ,

. .....for information and necessary action.

&t r

str: min
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTiFICATION

3'' q of 2025/RG/LP Dated t& 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Junaid Amin
S/O Mohammad Amin Bhat
R/O Undrooni Kathi Darwaza, Rainawari, Mohalla Ashraf Khan,
Tehsil Khanyar, District Srinagar

Vide Notification No. 857 Dated 18.10.2019 has been declared as

Absolute/Final .

By Order l

f)'
Mohammad Yasin Beigh)

PRegistrar Administrati

W'$ W/
No: bob\cd.B /RG/LP Dated: JL09.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Junaid Amin, Advocate

. .....for information and necessarv action.

: iiI IIr

L
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: AU.=of 2025/RG/LP Dated / A 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Irshad Ahmad Mir
S/O Mohammad Maqbool Mir
R/O Kanjikulla, Tehsil Yaripora, District Kulgam

Vide Notification No. 753 Dated 19.09.2019 has been declared as

Absolute/Final .

By Order

(„m;=M
ministrat

N 0 ; a9&BL/H11? 1C:1111i / L P Dated, 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irshad Ahmad Mir, Advocate

for information and necessary action.
I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: ?>DoG) of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Faizan Manzoor
S/O Manzoor Ahmad Misgar
R/O Sader Bazar Mattan, Tehsil Mattan, District Anantnag

Vide Notification No. 578/2022/RG/LP Dated 27.05.2022 has been
declared as Absolute/Final.

By Order

ammad Yasin Beig

"'WTWV
I/RG/LP Dated: 09.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Faizan Manzoor, Advocate

. .....for information and necessary action.

,dministralionRe:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(JAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)+ + + + +

NOTIFICATION

No: U]_ of 2025/RG/LP Dated //.> 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Aneeda Jan
D/O Mohammad Yousuf Ahanger
R/O Gojwara, Khar Mohalla, Tehsil Khanyar District Srinagar

Vide Notification No. 1804 of 2022/RG/LP Dated 11.11.2022 has been
declared as Absolute/Final.

By Order

ffYasin

-'W4='F}
09.2025Dated:No: 6 /RGILP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Aneeda Jan, Advocate

for information and necessary action

to
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(,AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 3% Xi of 2025/RG/LP DatedJL09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rehana Rashid
D/O Ab Rashid Mir
R/O Bonzanigam Tehsil Beerwah District Budgam

Vide Notification No. 2356 of 2024/RG/LP Dated.12.09.2024 has
been declared as Absolute/Final.

By Order

(Mohammad Yasin -Beigh)
Regi .dm

d) /@ \ 1 %)I? IC:111pi / L P Dated. 09.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rehana Rashid, Advocate

. .....for information and necessary action.
)

tra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ Rb\6 of 2025/RG/LP Dated \t 09.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mehak Mushtaq
D/O Mushtaq Ahmad Shora
R/O Zainakot, Mustafabad, Mughal Darbar, Tehsil & District Srinagar

Vide Notification No. 1101 of 2023/RG/LP Dated 02.06.2023 has been
declared as Absolute/Final.

By Order

OYlohamm;d Yasil;

No: Ca~\\-~\R _/RG/LP D,t,d, tC 09.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mehak Mushtaq, Advocate

. .....for information and necessary action.

dministration


